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12.50 hrs.
*DEMANDS FOR SUPPLEMENTARY
GRANTS (GENERAL), 1969-70

MR. SPEAKER : The House will now
taeke up discussion and voting on 1the
Suppl y D ds for grants in
respect of the Budget (General) for 1969-70,
for which 1 hour is allotted.

DEMAND NO. 5—DEFENCE SERVICES,
NON-EFFECTIVE
MR, SPEAKER 1 Motlon Moved 1

“That a supplementary sum  mnot
exceeding Rs, 1,85,00,000 be granted to the
President to defray the charges which will
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come In course of payment during the year
ending the 31st day of March, 1970, In
respect of ‘Defence services, Non-effective’.”

DemaND No. 16—Union Excise DuTieEs

MR. SPEAKER : Motion Moved :

“That a Supplementary sum not
exceeding Rs,  27,46,000 be gianted to the
President to defray the chhrges which will
come In course of payment during the year
ending the 3ist day of March, 1970, in
respect of *Union Excise duties'.”

Demanp No. 19—Auvpit

MR. SPEAKER 1 Motion Moved :

“That a Supplementary sum  not
exceeding RS 20,00,000 be granted to the
President to defray the charges which will
come in course of payment during the
year, ending the 3lst day of March, 1970,
in respect of *Audit’.'

DeManD No, 20— CURRENCY AND
COINAGE

MR, SPEAKER 1t Motion Moved :

“That a Supplementry sum not exceed-
ing Rs. 35,000,000 be granted to the Presi-
dent to defray the charges which will come
in course of payment during the year ending
the 31st day of March, 1970, in respect of
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‘currency and colnage’.
DEMAND NoO. 21—MINT

MR, SPEAKER : Motion Moved :

“That a Supplementry sum not exceed.
ing Rs. 4,48,000/- be granied 10 the Presi-
dent to defray the charges which will come
In coursc of payment during the year ending
the 31st day of March, 1970, in respect of
‘mint’."”

DeMAND No. 23 —PENSIONS AND OTHER
RETIRMEN1 BENEFITS

MR, SPEAKER : Motion Moved :

“That a Supplementary sum oot exceed-
ing Rs. 47,65,000 be granted to the Presi-
dent to defray the charges which will come
in course of payment during the year ending
the 3ist day of March, 1970, in respect of
*‘Pensions and other Retirment benefits’."”

*moved with ghe recommendations of the Pregldent,



